HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR
ORDER ' ]

No: '. /'29 i D.ated: | /9/‘(‘/0?‘9/4/ i

In contmuatuan with High Court order No.179 dated

-

12.-06 2013,Shri M K.Kanjura, District-Judge (presently on

‘ deputatlon as Reglstrar Superme Court of India), is hereby

placed in the Super Time Scale of the ngher Judlaal
Service, i.e. Rs 70290-1540- 764J0 retrOSpectuvely with
effect from 27.10.2012.

. By Order @ ,/4,@%2

(Suresh Kumart Sharma)
Registrar General

. 3552 5?/%Dated /Q/E/‘?t’/z/"

Copy to the:-

1. Secretary General, Supreme Comt of India, New Delhi

.. for information
L2 1’r1nc1pa! Sec,retary 10 the Hon ble Chief Justice,High Court of J&K.
. .. for information of Flis Lprd:,lup.

t 3 Regletral Vlgllan.ce ngh Court’ofal &K, Srinagar
Swt e for information.
. shri

-

=

-

. . .. for mfmmahon and n/a.
5. Secrct'u y H01'1 ble Shri JUSUCG )
S for information of His Lordship.
6, Chief ALLOUHIS Officer, High Court of J&K.
.. For information and n/a.
7. liicharge NIC for uploading the same on Website
| 8. Office file :

%AMU}E

Registrar General




